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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II
(General information relating to legislative & other matters)
Monday 2™ August 2004/Shravan 11, 1926 (Saka)

No. 51

SUBJECT: BYE-ELECTIONS TO THE COUNCIL OF STATES FROM THE
NATIONAL CAPITAL TERRITORY OF DELHI

Hon’ble Members are hereby informed that Bye-Elections to the Council of States from

the National Capital Territory of Delhi is scheduled to be held on Monday 16" August

2004. Details regarding the election process are as follows:

Returning Officer:

Assistant Returning Officers:

Last Date for filing nominations:

Date for the scrutiny of
nominations:

Last date for withdrawal of
candidatures:

Date of polling, if necessary:

Date of counting, if necessary:

Place for filing nominations:

Place of polling for Members of
Delhi Assembly:

Mode of Election:

Shri Siddharath Rao
Secretary, Delhi Legislative Assembly, Delhi.

1. Shri GS Rawat, Joint Secretary (Admn),
Delhi Legislative Assembly Secretariat, Delhi.

2. Shri C. Velmurugan Under Secretary
(Legislation),

Delhi Legislative Assembly Secretariat, Delhi.
Friday 6" August 2004 up to 3.00 PM
(Nominations will be received from 11.00 AM
to 3.00 PM)

Saturday, 7" August 2004 at 11.00 AM
Monday 9" August 2004 up to 3.00 PM

Monday 16" August 2004 (9.00 AM to 4.00
PM)

Tuesday 17" August 2004

Office of the Assembly Secretary and
Returning Officer,

Room No. 54, Delhi Assembly Secretariat,
Delhi -

Committee ~ Room-I,  Delhi  Assembly
Secretariat, Delhi —54.

Proportional representation system by means of
single transferable vote.

Siddharath Rao
Secretary
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